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(M r. Speaker)

conditions and under these rules, and 1 have 
admitted it. So simple it is. 1 have done it 
according to the rules and according to the 
rules, my dear friend, I will do. 1 will not 
budge even an inch from the rules. It is upto 
you to decide the time.

{Inierruptions)*

MR. SPEAKER : If this is the way, then 
1 will have to reconsider. If there is this 
intransigence and this non
cooperative attitude, then 1 have to reconsi
der.

3rm% ?Ti«r # 5  t̂r t

jafT 1 1  ( s tn w m ) *

^PTcTT 31’n ' ^  I

{Interruptions)*

MR. SPEAKER : 1 adjourn the House 
till 3.30 PM.

15.08 hrs.

Tht Lok Sabha adjourned till Thirty minutes 
past Fifteen o f  the clock.

The Lok Sabha re-assembied at thirty
minutes past Fifteen o f  the clock,

DR. RAJENDRA KUM ARl BAJPAI 
in the Chair,)

i m  srm  arrir % s r r ^

t  arift ^  ^

^  «rr, art a rp s i s r ^  *f

anr a f tr  p r

t  if  ^  ^  

ff^'f =̂ 9T% «y I w  s r r ? ^  ^

a r k  3n^3ft?r^ ^  ir?  O niR  |  ft? «>it 

^  1 1

15.31 hra.

Some Hon, Members then left the House

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND SPORTS WORKS
AND HOUSING (SHRI BUTA SINGH): 
This is not true; this is not 
a fact that they did not allow the 
House to function. The House knows it very 
well that the House had disposed of four 
very important items on the agenda. There
fore it is not correct to say that the House 
did not function; the House did function and 
we disposed of four very important items on 
the agenda today.

(Interruptions)*

MR. CHAIRMAN : Whatevei Mr. 
Chandrajit Yadav has said will not go on 
record. I am not allowing that. I will not be 
reported.

(Interruptions)*

SHRI BUTA SINGH : This shows how 
the opposition is out to destroy democracy 
even inside the Parliament.

15.34 hrs.

COMMITTEE ON PRIVATE MEMBERS’ 
BILLS AND RESOLUTION’S

Eightieth Report

PROF .P J . KURIEN (Mavelikara) : I 
beg to move

‘‘That this House do agred with the 
Eightieth Report of the Committee on 
Private Members Bills and resolutions 
presented to the House on the 14rh 
August, 1984.\

♦Not recorded.
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MR. CHAIRM AN; The question is ;

**That this House do agree with the 
Eightieth Report of the Committee on 
Private Members, Bills and Resolutions 
presented to the House on the 14th 
August. 1984/’

The motion was adopted.

15.35 hrs.

RESOLUTION RE. DEVELOPMENT OF 
RURAL AREAS Contd,

MR. CHAIRMAN ; The House will 
now continue further discussion of the 
following resolution moved by Shri Ram Lai 
Rahi on 27th April, 1984:—

**This House is of the opinion that 
Government have failed to ameliorate 
the lot of low income group people 
through planned development of rural 
areas on account of serious inadequacies 
in the adminiscrative machinery and 
therefore recommends to the Govern
ment to devise pragmatic policies by 
laying emphasis on education and moral 
values and by revamping the 
administrative structure so as to ensure 
integrated development of the rural 
areas for upliftment of the masses/'

Shri Mool Chand Daga.
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